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 request  that  a  conscious  policy  Le

 worked  out  in  this  direction.

 Before  1  conclude,  ।  would  like  to

 speak  a  few  words  about  our  role  in

 the  United  Nations.  A  time  has  come

 when  we  should  use  this  forum  more

 aggressively  to  win  friends  and  infiu.

 ence  nations.  Ambivalence  or  defen-
 sive  attitude  would  not  help.  A  stand

 has  to  be  taken  at  the  right  time  in

 keeping  with  our  onoiicty  of  pusitive

 non-alignment  on  various  bilateral

 and  global  issues.  I  am  happy  that

 during  the  last  two  year  under  the

 direction  of  our  Prime  Minister  and

 the  Minister  of  External  Affairs,  we

 have  been  making  effective  use  of  the

 forum  of  the  United  Nations.  We  are

 facing  challenges  today,  The  main

 object  of  cur  foreign  policy  is  to  pro-
 mote  our  ideals,  preserve  our  rational
 interests  in  the  prevailing  global  situa-

 tion  and  to  strengthen  our  non-align-

 ment  movement,  disarmament,  eli-

 roinati-n  of  colonialism  and  racialism

 and  march  towards  the  new  iInter-

 national  economic  order.

 With  these  words,  I]  support  ths  De
 mands  for  Grants  relating  to  the

 Ministry
 of  Eixternal  Affairs.

 17.05  brs.

 ANNOUNCEMENT  RE:  CANCELLA-
 TION  -OF  SITTING  ON

 2ND  APRIL,  1982

 PROF.  NARAIN  SCHAND  PARA-

 SHAR  (Hamirpur):  There  jis  a  im-

 portant.  thing  ‘that  we  want  to  request.
 Ramnavami  is  coming  and  the  House
 is  scheduled  to  meet  on  that  day.  We
 must  have  a  holiday.

 MR,  CHAIRMAN:  What  do  9e

 mean,  by  saying,  it  is  coming?

 PROF.  NARAIN  CHAND  PARA-
 SHAR:  It  is  on  2nd  April.

 नक  शद  SSE  ।  wi,  2 ee  STEEP,  Uf  ome  eee  VT

 MR,  CHAIRMAN:  ।  would  like  to

 know  from  the  hon.  Minister  for  Far-

 liamentary  Affairs,  because  time  has

 been  allotted  fer  discussion  cf  the

 Grants  of  the  varitus  Ministries,  And

 if  the  House  does  not  sit  for  cne  day,

 may  be,  there  will  be  certain  pro-

 blems.  In  this  connection  I  want  to

 know  whether  he  has  consulted  some

 Opposition  Leaders  on  this  issue  or

 if  the  Opposition  Members....(inter-

 ruptions).  ह

 att  अटल  बिहारी  बाजपेयी :  सभापति

 जी,  संसद-सदस्य के  नाते  हम  तो.  किसी

 भी  दिन  काम  करने  को  तैयार  हैं,  मगर

 संसद्  में  बहुत  &  कर्मचारी  भी

 जुड़े  हुए  हैं,
 रामनवमी

 की  weet
 न  हो,

 यह  मेरी  समझ  में  नहीं  जाता ।

 श्री  AIA  भाई  बारोट  (अहमदाबाद )  :

 यह  तो  हम  भी  जानते  हैं  ।

 श्री  श्लील  ब्रिहारो  बाजपेयी  :  श्राप

 मान  तो  रहे  हैं,  मगर  आपने  फैसल  कर

 दिया  कि  नहीं  होगी  ।

 श्री  नारायण  चन्द्र  पाराशर  मान

 रहे  हैं  हम
 1

 संसदीय  कार्य  तथा  निर्माण  atx

 श्रीवास  मंत्र!
 (भी  टिप्स  नारायण  सिंह: :

 यह  बात  सही ह  कि  सदन  इस  वक्त

 बजट  पर  विचार  कर  रहा  ह.  और

 डिफरेंट  मिनिस्ट्री  की  डिमांड  चल

 रही  हैं,  लेकिन  ऐसा  कभी  नहीं  दुभा  कि
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 'सदन  की  भावना  से  सरकार  अलग  रही

 ही  ।  अगर  सदन  की  इच्छा  हो,  सब

 की  राय  ऐसी  हो  कि  रामनवमी  की

 छुटटी  हो  दो  हम  रास्ते  में  क्यों  आयें  ?

 सदन  की  राय  होगी.

 SHRI  G.  M.  BANATWALLA  (Pon-

 nani);  What  will  happen  to  the  guillo-
 tine?  We  do  not  want  our  Demands  to
 be  guillotioned  Jike  that.  It  is  like  (in-

 terruntions)

 AN  HON.  MEMBER:  The  fiouse  18

 @emanding.

 tT  wer  सारा पन  सिह  :  मेंने

 इसीलिये  कहा.  फि  सदन  की  इच्छा

 सर्वोपरि  है  ।  सदन  को  इच्छा  है,  भ्रामक

 इच्छा  है  तो  सरकार  इसमें  रात  न

 होगी |

 समस्या।  सोश्यल

 आ  गई  |

 आपको  बात

 थ्रो  पपरटन  विहारों  वासियों  :  अगर

 एक  अतिरिक्त  शनिवार  को  बैठना  जरूरी

 हो  तो  सदन  उस  पर  फैसला  कर  सकता

 है,  लेकिन  रामनवमी  की  छुट्टी  होनी

 चाहिये  ।

 Slo  Alo  एम०  बनात वाला  :  या  तो

 गिलोटिन  को  ger  दिया  जाए,  या  एक

 wit  दिन  हाउस  बेठ  जाए  ।

 ।  2  “eter  -  gle  द्  -  Sel

 श्री  -म  नारायण  सिह  :  गिलोटिन

 का  दिन  तो  तय  है।  सब  बातों  पर  विचार

 कर  के  हो  गिलॉटोन  को  तिथि  तय  को

 जाती है  ।  अगर  सदन  को  इच्छा  है  कि  राम-
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 नी  को  छुटटी  हो,  तो  सरकार  को

 कोई  शक्ति  नहीं  है  ।

 सभापति  कहोदय  :  जैसा  कि  नी

 वाजपेयी  ने  कहा  है,  रामनवमी  को  सदन

 का  FSH  न  हो  झीर  फर  fea  अतिरिक्त

 दिन  बेठ  कर  काम  पूरा  किया  जाए  ।

 इस  जारे  में  विचार  कर  के  कोई  रास्ता

 निकाला  जा  सकता  है  ।

 Ai  जी०  एप०  बनात वाला  :  हाउस  का

 टाइम  राज  एक  घंटा  ale  बढ़ा  दिया

 जाएं  ।
 ह

 yy’  ERAS  पपरी  ज)  हरन  ।  /नह:*]

 [-  ।  yo  lay

 सावधि  महोदय  :  सदन  की  राय

 मालूम  होती  है  कि

 थो  घ्नार ल  तिवारी  वाजपयी  :  सभापति

 जो,  अ  यह  वात  कह  दीजिए  ।  रुकिए

 मत |

 :  रामनवमी  के  fea

 सरर  न॑  45  mie  फिर  जीते  एड बाइ-

 सम्पति  महोदय

 में  कोई  रास्ता  निकाला  जा

 anit  है  ।  म्रतिश्कति  घंटे  बैठ  कर,  या

 किलो  ग्रोवर  दिन  बैठ  कर,  काम  को  पूरा

 किया  जा  सकता  है  ।

 शो  भीष्म  नारायण  सिह  यह  पहल

 से  तय  हैं  कि  अगर  ग्रा वश्य कता  हुई  तो

 हुम  6  बज  के  बद  भो  बेठ  सकते  हैं  ।

 हमने  लंच  गा व  को  पहले  ही  डिस्टेंस

 faz  कर  दिया  है।  इसमें  सब  का  सहयोग
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 [a:  भीष्म  नारायण  सिहा

 है  ।  जब  सब  का  सहयोग  है,  तो  हम

 रामनवमी  के  दिन  a  aoa  की  बात  पर

 कसे  एतराज़  कारें  ?

 सभापति  सहोदर  :  क्या  भें  मान  लू

 कि  सदन  का  निश्चय  हैं  कि  रामनवमी

 को  सदन  नहीं  जे ठग,  ?  तो  यह  बात  सर्व-

 सम्मति  से  तय  हुई  -  रामनवमी  के  दिन

 सदन  नहीं  [... वक»  |

 SHRI  KRISHNA  CHANDRA  HAL-
 DER  (Durgapur)  Guillotine  is  the

 practice  of  the  19th  century.  It  should
 be  diScontinued  jn  this  Parliament.

 MR.  CHAIRMAN:  That  you  cannot
 discuss  now.  You  ask  your  represet-
 tative  to  take  it  up  in  the  Business

 Advisory  Committee.  So  many  18th

 century  practices  we  are  continuing,

 Now,  Shri  Banatwalla.

 17.08  hrs.

 DEMANDS  FOR  GRANTS,  1982

 Contd.

 Ministry  of  External  Affairs-—Contd,

 SHRI  G.  M.  BANATWALLA  (Pon-

 nani):  Sir,  it  is  commendable  that  our

 foreign  policy  is  by  and  large  in  the

 right  directions,  The  policy  for-

 mulations  are  based  on  correct  pers-

 pectives.  This  goes  to  the  credit  of

 our  hon.  Foreign  Minister.  The  entire

 nation  endorses  the  foreign  policy  and

 this  particular  fact  is  a  great  achieve

 ment  for  any  Government  that  is  in

 power.  There  may  be  certain  ureas

 where  we  may  require  that  the  policy

 should  be  followed  with  greater  vig-

 our.  There  may  be  certain  areas

 where  we  may  feel  that  a  re-lcok  is

 necessary,  but  by  and  large  it  must

 be  admitteq  that  the  foreign  policy  of

 our  country  is  in  the  right  direction,

 In  the  limited  time  that  is  available

 at  my  disposal,  I  shall  refrain  from

 MARCH  30,  1982  Min.  of  Ext.  Aff.  ।

 making  any  general  observations
 about  our  foreign  policy  gnd  confine
 myself  to  only  certain  areas.

 West  Asia  continues  to  be  a  region
 of  acute  crisig  and  dangerous  confilicts..
 The  recognition  of  the  inalienable
 right  of  the  Palestinian  people,  in-
 cluding  the  right  to  form  their  own
 State  is  the  core  of  the  Middle-East
 crisis.  Indeed,  Israel  in  its  intrasi-

 gence,  gangesterism,  international
 hooliganism  and  aggression  has  उपान
 passed  all  limits.  It  is  most  unfortun-
 ate  that  in  defiance  of  world  opinion,
 Israel  annexed  Jerusalem  and  Golan
 Heights.  It  had  the  audacity  to  attack
 and  destroy  the  Iraqi  nuclear  jnstal-
 lations.  It  launched  a  major  aeriel
 attack  on  Southern  Lebanon  and  the
 attack  was  on  PLO  Headquarters.
 Isreal  is  continuousy  destroying
 houses,  demolishing  villages  and  for-
 cibly  uprooting  and  deporting  the
 Arab  people,  If  has  let  looose  qa  rein
 of  terror  in  occupied  Arab  territory.
 There  is  repression  of  the  Arabs,  ruth-
 fess  suppression  is  there.  It  had  even
 the  audacity  to  try  to  liquidate  physi-

 Cally  Major  Palestinian  nationalist
 leaders.  No  words  can  suffice  to  dep

 lore  and  condemn  this  particular  atti-
 tude  of  Israel.  Indeed,  our  Minister

 for  Foreign  Affairs  has  been  alive  to
 this  particular  problem.  There  were

 prompt  reactions  from  our  Govern-
 ment  on  all  these  occasions.  How-

 ever,  I  have  risen  specially  to  em-

 phasise  that  there  is  need  now  for

 greater  and  fuller  sanctions  against
 Israel.  The  non-aligned  countries  met

 in  New  Delhi  some  time  back,  They
 called  for  severence  of  all  ties  with

 Israel.  Then  the  United  Nations

 General  Assembly  in  its  February

 1982  Resolution  was  constrained  to  re-

 mark  that  Israel  is  a  country  which

 does  not  love  freedom  and  peace.  It

 called  for  a  total  isoation  of  Israel  I

 must  congratulate  our  Government

 that  they  were  one  of  the  co-sponsors
 of  this  particular  Resolution.  But  it

 is  painful  to  find  that  while  we  were

 co-sponsors  of  the  Resolution  in  the

 United  Nations,  calling  for  total  fsola-

 tion  of  Israel  and  severance  of  ties


